47 Wiitten Answers

(b) State Bank of India has reported
that on culprit has been nabbed so far.

(c) Does not arise.

Records destroyed ip the officg of Chief
Election Oﬁicer, Delii

110. SHRI GURUDAS DAS GUPTA:
Will the Ministery of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to state:

(a) whether it is a fact that on the
4th July, 1991, fire destroyed records in
the office of Chief Election Officer,
Kashmere Gate, Delhi; and

(b) if so, what aie the details thereof
indicating the cause of fire?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF LAW,
JUSTICE AND COMPANY AFFAIRS
(SHRI RANGARAJAN KUMARAMAN-
GALAM: (a) Yes, Sir.

(b} About &0 per cent of used and
unased ballot papers and statutory covers
for East Delhi Parliamentary constituency
pertaining to General Elections 1991 were
destroyed and remaining about 20 per
cent has been partly damaged. The
cause of fire is being investigated.
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